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3721/ ORDER

PER VIKAS AWASTHY, J.M:

This appeal by the Revenue is directed against the order of Commissioner of
Income Tax (Appeals)-26, Mumbai [in short ‘the CIT(A)’] dated 14/10/2019 for the

assessment years 2009-10.

2. The assessee has opted for Vivad Se Vishwas Scheme, 2020’(in short ‘VSVS’) to
settle the dispute. Since, this appeal is by the Revenue, the |d. Departmental
Representative was asked to furnish report on assessee’s compliance to the
conditions stated in Form-3. Shri Sanjay J. Sethi, Id. Departmental representative

made a statement that the assessee has complied with the conditions as laid down



ITA NO.7840/MUM/2019 (A.Y.2009-10)

in Form-3 and final settlement certificate in Form-5 has been issued by the
Department. The Id. Departmental Representative submitted that a copy of Form-5

has been sent on official e-mail of the Tribunal.

4. In view of the fact that assessee has settled the dispute under VSVS and has
paid the taxes in compliance of Form-3, this appeal by the Revenue has become

infructuous and the same is dismissed as such.

Order pronounced in the open court on Thursday, the 1°* day of July, 2021.
Sd/-
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BY ORDER,
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